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MR. DEPUTY CHAIRMAN: Yes. Mr. Rangarajan is also requesting the same thing.
...(Interruptions)... Contribute to Tamil Nadu Flood Relief Fund. ... (Interruptions)... MPs
are requested to contribute. ... (Interruptions)...

SHRI D. RAJA (Tamil Nadu): Sir, I want to say ...(Interruptions)...
MR. DEPUTY CHAIRMAN: What do you want to say, Mr. Raja?

SHRI D. RAJA: Sir, the situation in Tamil Nadu is very grim. ...(Interruptions)...
All of us should contribute for Tamil Nadu. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You are also saying the same thing. ... (Interruptions)...
We are all one with Tamil Nadu. ... (Interruptions)... In this hour of crisis, we are all with
Tamil Nadu. Even the shouting Members are with you. They will all contribute. I have no
doubt about it. ... (Interruptions)... Yes, Mr. Anand Sharma. ... (Interruptions)... Mr. Anand

Sharma ... (Interruptions)... Listen to Mr. Anand Sharma also. ... (Interruptions)...

RE. PRIME MINISTER'S VISIT TO KERALA
SHRI ANAND SHARMA (Rajasthan): Sir, I have to raise ... (Interruptions)...

37t STTAfcr: HUAT U &7 7S 2l DI G AT .. (FaETH). ..

SHRI ANAND SHARMA: Sir, I have to raise the issue of Kerala.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: There is no flood in Kerala. Why do you worry about

Kerala? ... (Interruptions)...

SHRI ANAND SHARMA: Sir, this is the Council of States. The Prime Minister,
Shri Narendra Modi, is to go to Kerala.

MR. DEPUTY CHAIRMAN: He has already gone, I believe. ... (Interruptions)...
SHRI ANAND SHARMA: Sir, he has gone there. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No, please. ...(Interruptions)... Let me listen.

...(Interruptions)... Let me hear what he is saying. ... (Interruptions)...

SHRI NARESH GUJRAL (Punjab): No, Sir; you can't do that. ... (Interruptions)...

You have given a chance ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No, please. ... (Interruptions)...
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SHRI ANAND SHARMA: Sir, the Prime Minister ...(Interruptions)... When his

visit was planned ... (Interruptions)...

SHRI K.N. BALAGOPAL (Kerala): Sir, we have also given the notice for the same
thing. ... (Interruptions)...

SHRI ANAND SHARMA: Sir, SNDP, the trust ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Did you also give the same notice?
...(Interruptions)...

SHRI K.N. BALAGOPAL.: Yes, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: But what is the subject, I should know.
...(Interruptions)...

SHRI ANAND SHARMA: I am explaining. Sir, the trust, SNDP, which had invited
the Prime Minister for a function ... (Interruptions)...

it SifaMTer I @ (VS9): WY, §9 ORE W 9 el gAdy| .. (FaY)... 39
YT TR IRM W 989 BRIYI ....(FALM)... W, U8 §8 9315V ...(FALM)... R,
Ugol BRI 3R A #3091t <1 S 1< ... (FFET)....

MR. DEPUTY CHAIRMAN: Okay; let me see. ... (Interruptions)...

SHRI ANAND SHARMA: Sir, if I am right, the Prime Minister has gone there
...(Interruptions)..., for the unveiling of the statue of the former Chief Minister of Kerala,
Shri R. Sankar. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: So what? ... (Interruptions)...
3ft SIS I WAT: TR, Ul §% JOI8yl ... (FAYH). .

SHRI ANAND SHARMA: The SNDP had invited the Chief Minister of Kerala,
Shri Omen Chandi for the function ... (Interruptions)... which he accepted.

3ft SIfTeT I WA TR, U §% JOI8Yl ... (FAYH). .
MR. DEPUTY CHAIRMAN: Please sit down. ... (Interruptions)...

SHRI ANAND SHARMA: The Trust, which is organizing the function
...(Interruptions)... also invited the Chief Minister to preside over the function, if the
Chief Minister accepted. ... (Interruptions)... The cards were printed. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You see, ... (Interruptions)...
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SHRI ANAND SHARMA: The Prime Minister was to unveil the statue.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Shri Anand Sharma ... (Interruptions)...

SHRI ANAND SHARMA: The Chief Minister was to preside. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Anand Sharmaji ... (Interruptions)...

SHRI ANAND SHARMA: Sir, after that, the organisers conveyed to the Chief
Minister that they are under pressure. ...(Interruptions)... Please, Sir. ...(Interruptions)...
Please, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: It is the organisers. ... (Interruptions)...

SHRI ANAND SHARMA: Please, Sir. ...(Interruptions)... I am going beyond that.
...(Interruptions)... Allow me, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: It is the organisers. ... (Interruptions)...

SHRI ANAND SHARMA: Please, Sir. Let me complete. ... (Interruptions)... What
happened then that the organisers conveyed to the Chief Minister - after the Chief Minister
had accepted, invitation cards were printed, programme was issued, Chief Minister to
preside - to withdraw because they were under pressure.

MR. DEPUTY CHAIRMAN: So, what? ... (Interruptions)...

SHRI ANAND SHARMA: Then, there was a call made by OSD to the Prime
Minister directly to the Chief Minister saying 'that it has now been conveyed to us that you
have agreed to withdraw from the function, is that correct?’ To which the Chief Minister
confirms ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No; when you make a statement, you should be sure.
...(Interruptions)... No, no. ...(Interruptions)... When you ...(Interruptions)... When you
make such statements, you should be absolutely sure about that. ... (Interruptions)...

THE LEADER OF THE HOUSE (SHRI ARUN JAITLEY): How is this a function
of the House? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No; Anand Sharmayji ... (Interruptions)...
SHRI ANAND SHARMA: It has happened. ... (Interruptions)...

SHRI ARUN JAITLEY: Mr. Deputy Chairman, ...(Interruptions)... a private
organisation, the = SNDP invites the Prime Minister and the Chief Minister.
...(Interruptions)... There is a case registered against the Secretary General of that
organisation by the State Government. They get angry. They withdraw the invitation
to the Chief Minister. ... (Interruptions)... How is the Government of India responsible?

...(Interruptions)...
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SHRI ANAND SHARMA: That is not true. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: How do you say no? ...(Interruptions)... How
do you say no? ...(Interruptions)... Yes; now, the point is. ...(Interruptions)... No; see.
...(Interruptions)... No, no. ...(Interruptions)...

SHRI K.N. BALAGOPAL: Sir, ... (Interruptions)...

MR. DEPUTY CHAIRMAN: See, on this issue. ...(Interruptions)... Yes, Mr.
Balagopal. ... (Interruptions)... See, on this issue, ...(Interruptions)... On this issue, there
is a notice. ... (Interruptions)... Now, Anand Sharmaji, on this issue there is a notice of Shri
Balagopal also. But the question is very simple that SNDP is a private organisation. They
may invite or they may not invite. How can you raise it here? ... (Interruptions)...

SHRI ANAND SHARMA: Sir, ... (Interruptions)...

MR. DEPUTY CHAIRMAN: That is a political issue; sort it out there.
...(Interruptions)... Sort it out there. ...(Interruptions)... It is a political issue; sort
it out there. ...(Interruptions)... Yes. ...(Interruptions)... It is a private organisation. ...
(Interruptions)...

RS B FAGT H A WAl JA GHE B HAGI H S A
(# AR IR Ahdl): TR, 371 YS9 BT el ST B, ... (AYH).... Ifd I S 4
TS Qep & IO Bl ...(FAY).... IS ol IfeId T B b the Scheduled Castes
and the Scheduled Tribes (Prevention of Atrocities) Amendment Bill, 2015 UX fewme 8l
ST ...(SFGE).... Fortunately, 31TST U.39./99.E1. {4 listed 1t 21 ...(SHIEM)... TART
JATRY 3R1Y & b Minister is available. Minister is here 3R TH.¥1./TH.E1. faet ux 31+
TeapTel FETHRI Bl ST, i 37TST Gag & Ie! el Il I&T Bl ....(FAEM).... 3R AR
1Y honest &, 3R gAR ARl 99T & fb T.3401./79.3). IR I 3R TR gl
BFT AIRYI ... (caaem). ..

MR. DEPUTY CHAIRMAN: Yes; we will take up the SC/ST BIllL

...(Interruptions)...

il AR AT AHal: I A1 R BT AT .. (FALH).... | am requesting
that please start discussion on the Scheduled Castes and the Scheduled Tribes Bill,
2015. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: 1 think. ...(Interruptions)... Now, the shouting
Members, it is SC/ST Bill. I am going to take it up. ...(Interruptions)... It is the SC/
ST Bill. ... (Interruptions)... The Scheduled Castes and the Scheduled Tribes (Prevention
of Atrocities) Amendment Bill, 2015. ... (Interruptions)... Shri Thaawar Chand Gehlot.

...(Interruptions)...



